
JOINT COMMITTEE INSPECTION REPORT 

 

In the Matter of 

 

Original Application No. OA 32/2023 

 

Faraz Azam  

Vs.  

State of M.P. & Others. 

 

w.r.to 

 

Hon’ble National Green Tribunal Central Bench 
Bhopal order dated 02 May, 2023 



ACTION TAKEN REPORT 

Ref: Action taken report in compliance to the order of Hon’ble NGT order          

dated 02/05/2023 in the matter of OA 32/2023 (CZ) Faraz Azam Vs. State of 

M.P. & Others. 

 Hon’ble NGT issued following instructions on dated 02/05/2023 in the matter 

of OA 32/2023 (CZ) Faraz Azam Vs. State of M.P. & Others. :- 

“We deem it just and proper to call a report on the matter in issue in present 

Original Application, from a Joint Committee consisting of :- 

(i) One representative of Bhopal Municipal Corporation 

(ii) One representative of the State Wetland Authority (MPSWA) 

Environmental Planning and Coordination Organization (EPCO) 

(iii) One representative from Madhya Pradesh Pollution Control Board 

 

  As per the petitioner, a residential building called Lake Courtyard Height is 

constructing within the 50 meter distance from the FTL of upper lake, which is a 

violation of Wetlands rules 2017. 

 In compliance to the order, Joint Committee consisting of the following officials 

of the concerned department is constituted:-  

 

(i) Shri Brajesh Sharma, Regional Officer, Regional Office, MPPCB Bhopal. 

(ii) Shri Santosh Gupta, Superintendent Engineer, Nagar Nigam Bhopal 

(iii) Dr. Dinesh Damde, Assistant Scientific Officer, MP State Wetland 

Authority, EPCO, Bhopal. 

 

Shri Akhilesh Sharma, Assistant Engineer (C), Regional Office, MPPCB, 

Bhopal was present during the inspection. The petitioners' representative Shri Abdul 

Raziq was present at the time of inspection.  

 

Joint committee on dated 08/07/2023 conducted a site visit of the Lake 

Courtyard Height project (as per petition), opposite Upper Lake, Village- Kohefiza, 

Tehsil Huzur, District Bhopal. The Geographical location, photographs and visual 

observations were recorded. The observations are as follows:- 

 

1. GPS locations of the Lake Courtyard Height, , opposite Upper Lake, Village- 

Kohefiza, Tehsil Huzur, District Bhopal are recorded using a mobile- based 



GPS application. The photographs taken during the inspection are enclosed 

as Annexure- 1. 

2. The area of Lake Courtyard Height is located on the North East side of the 

Upper Lake. The Shirin sewage treatment plant is on north side of Lake 

Courtyard Height plot.  

3. VIP road is passing in between the upper lake and Lake Courtyard Height 

plot. 

4. During inspection it is observed that construction of superstructure of the 

first floor was in progress. The RCC construction work was found in 

progress.  

5. The front portion of the Lake Courtyard Height is facing towards Upper 

Lake. The project area is surrounded by residential buildings. 

6. The slope of the land is towards upper lake from Lake Courtyard Height plot 

area. 

7. A road coming from VIP road of approx 10 feet width is passing adjacent 

from north side to the Lake Courtyard Height plot. 

8. Project proponent or management person of Lake Courtyard Height project 

was not present at the time of inspection. Only contractor labor were present 

at the site  

9. As per the Town and Country department permission enclosed with the 

petition the land area of the plot of Lake Courtyard Height is approx 0.431 

Hectare. 

10. As per the plot size measurement using google map is approx 66 m X 66 m. 

and approx 30 % area is open area and approx 70 % area is covered under 

construction of building. 

11. Approx 15 meter open space is available on the front side of the Lake 

Courtyard Height building within the plot area. 

 

Measurement of Distance: 

 

12. The geo-referencing data of  FTL of upper lake are received from Nagar 

Nigam Office, Bhopal, vide letter dated 10/07/2023,  accordingly the data 

are plotted on the Google earth application to locate the FTL line near the 

Lake Courtyard Height building structure.  

13. Using the Google earth application, the distances are measured from plotted 

nearest FTL line of upper lake to the front face of the Lake Courtyard Height 

building structure with inbuilt online measuring tool of Google earth 



application. The copy of google imagery is enclosed as Annexure-2.The 

distances measured are shown as under:      

No FTL no as marked on 

google earth 

Approx. Distance between front 

face of the Lake Courtyard Height 

building and nearest FTL  

in meters 

1 1850 46.80 

2 1856 56.80 

3 1857 54.60 

4 1859 60.00 

 

14. It is to be noted that the distance measurement using Google Earth 

application are not accurate as the google earth application is showing some 

shadow of Lake Courtyard Height building structure on the ground in the 

google imagery dated 05/09/2023, so actual front face line of building is not 

properly visible.  

15. The measured distance using google earth application needs to be verified 

for accurate measurement of the distance from upper lake nearest FTL to the 

Lake Courtyard Height building structure by the field survey and 

demarcation of area by state govt. agency (Revenue Department) using latest 

devices (ETS etc). 

 

Action Taken by MPPCB:- 

 

1. MPPCB issued a notice on dated 10/07/2023 to owner of Lake Courtyard 

Height project under water (Prevention and Control of Pollution) Act 1974 

& Air (Prevention and Control of Pollution) Act 1981. Copy is enclosed as 

Annexure- 3. 

 

Recommendations:-  

 

1. The distance measurement between the nearest upper Lake FTL to the 

Lake Courtyard Height building structure, the field survey and 

demarcation of the area is suggested through state govt. agency (Revenue 

Department) using latest devices (ETS etc) for verification of above 

measured distances using google earth application and also for accurate 

distance measurement.  



2. Any part of the Lake Courtyard Height building structure falling under 

the buffer zone of 50 meters of Upper Lake FTL shall be removed in 

compliance of Wetland Rule 2017, so that no construction should be 

allow within the buffer zone.  

3. The project proponent of Lake Courtyard Height shall obtained consent 

under water (Prevention and Control of Pollution) Act 1974 & Air 

(Prevention and Control of Pollution) Act 1981.   

4. Appropriate sewage treatment and disposal arrangement should be made 

in the project. 

5. Proper Solid Waste Management shall be adopted. 

6. No loose material shall be kept in the area, to avoid silt flow towards 

upper lake. 

 

            

     

 

 

 

 

 

 

 

 



 

Annexure- 1 

Photographs during joint inspection of Lake Courtyard Height 

 

Joint committee members in the premises of Lake Courtyard Height 

 

Joint committee members in the premises of Lake Courtyard Height 

Upper lake is visible on back side 

 



 

View of Building from Shirin River side and 10 feet side road side 

 

Front view within premises of Lake Courtyard Height building 

 

 



 

Discussion with Applicant’s Representative Mr. Abdul Raziq in front of Lake Courtyard 

Height premises 

 

 

 

 

 

 

 

 

 

 

 

 

Discussion with Applicant’s Representative Mr. Abdul Raziq in front of Lake Courtyard 

Height premises 
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Google Earth Application Map Showing FTL Points of Upper lake & Distance from Lake Courtyard Height 
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  Annexure-3 

 


